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13-1045 	 On the suissjjn of: 	 55  

learned Senior Standing Counsel,shri Ashok 

	

Mishra, on behalf of Shri U.Bohapatra, 	- - 

as counteraffjdavjt has not been filed,

UIA 

- 

adjourned to 2.11.1995. 
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4 	2.11 . 	 At rhe request of respondents I: 

counsi further threc weeks t3-megrdnted 

finl1y to file covnter. 
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5 	23-11-5 	 shri Naresh BaradiOr - 	 • 

Shri 3,Pr.Das seeks permissioP 	 c-n '7.S 

to withdraw this Application. erâsiofl' 

granted. The iriginal A2pliCatiO 

disrissed as withdrawn. 	
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